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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 104/2023/EZ,, ey 3 "

SUBHAS DATTA

VERSUS

THE STATE OF WEST BENGAL & ORS.

........ RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 07
i,e. THE WEST BENGAL POLLUTION CONTROL

BOARD.

Most Respectfully Sheweth

I, Sri Subrata Ghosh, Occupation- Service, residing at Narkelbagan,
Gorosthan, Chinsurah son of Shri Biswanath Ghosh, aged about 59
years, by faith-Hindu, by, District - Hooghly, do hereby solemnly

declare and say as follows:-
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01 That, 1 am the Chiel Engincer, West Benpal Pollution Control

2~y e <M1V N 1 "
Board (hereinafter will be referred to as the “State Board’) and I am

well acquainted with the facts and circumstances of the case, | have
been duly authorized by the Respondent No. 07, to affirm this

Affidavit on its behalf and as such, I am competent to do so,

02. That, this affidavit is being affirmed in pursuant to the solemn

orders passed by this Hon’ble Tribunal dated 06.09.2023.

03. That, in compliance to the order of the Hon’ble National Green
Tribunal dated 06.09.2023, the State Board Officials visited the area in
the vicinity of Howrah Railway Station from 14.09.2023 to 16.09.2023

and on 26.09.2023.

04. That, from the inspection the following observations are revealed:
a) The hotels/eateries are situated in the area in front of the
Railway Station Complex on the bank of the river Hooghly.
b) There are 16 nos. of hotels/eateries situated in the said area, out
of which 08 nos. have obtained only “Consent to Establish”
from the State Board and 03 nos. have obtained “Consent to

Establish” and “Consent to Operate” of the State Board from

DIC, Howrah under “Green” category.
c¢) During inspection, it was learnt that most hotels/eateries have

- been operating in the said area since a long time.
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d) The water requirement for cooking/ washing of vegetables etc.

and cleaning of utensils, domestic use of hotel staff and others is

met from river Hooghly or supply from Hooghly Nadi Jalapath
Paribahan Samabay Samity (HNJPSS) and the waste water is
directly discharged to river Hooghly without any treatment
facility. Drinking water for customers of hotels/eateries are
procured in large jars from outside as observed.

e) All hotels/eateries carryout cooking and serving of food within
their premises. Cooking is done using either coal fired or LPG
fired oven without any fume extraction/exhaust system.

f) Solid waste generated from the hotels/ eateries are disposed off

m through HMC conservancy. However, some solid waste mostly

7 ‘OO;ARSAM MI’TRAO/A food waste and ash from coal fired oven were found to be

* ROTARY *

\ead No-5315108 & dumped into the river.

: 4
O’ . , .
Hotel run by Howrah Station Porter's Welfare Association
g Yy

(earlier known as New Tara Ma Hotel) is located at 4/3, Rishi

Bankim Chandra Road, Howrah near Mother Diary/ACP Office
(North Division) was found operating with bamboo structure
and tin shed. Some of the hotels have encroached the river bank
and constructed bamboo structures.

h) Around 25 nos. mobile eateries and temporary stalls with

tarpaulin cover/ big umbrella cover were observed.
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i) The portion of land behind the Railway Mail Service is occupied
by a mandir which has a khatal and toilets are constructed
beside the river. The discharge from the khatal and the septic
tanks are directly being discharged to the river.

j). The Hooghly Nadi Jalapath Paribahan Samabay Samity
(HNJPSS) has its office building on the river bank and the
discharge from the toilets are also flushed into the river. There is
one bio-toilet on one of the jetties.

k) The area around the hotels/eateries and ghats are having an
overall unhygienic condition.

1) During inspection, units reported that they have taken the
hotel/ eatery premise on rent basis from Kolkata Port Trust.

m) The Effluent Treatment Plant operated by the Railway

Authority has a capacity of 7 MLD and on an average the

effluent received is about 5.9 MLD.

05. That, the following remarks were obtained by the State Board
Officials from the said inspection :-
i) M/s Anna Hotel was found closed at the time of inspection and

M/s. New Tara Maa was operating.
ii) Kolkata Port Trust has been requested by the State Board to

provide the list of units located on the banks of River Hooghly

within their jurisdiction.
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iiiy HMC conservancy department should take care that the

entire solid waste from the area including that generated

from the units is not dumped on the river bank.

iv) The appropriate authority should take necessary suitable
action against the encroachments in the area adjoining the
Howrah Railway Station and the ferry ghats.

The waste water generated from the units should be directed

= to the Effluent Treatment Plant operated by the Railwa
4 OF X\ P y y

S Authority through a trunk sewer so that no untreated effluent

AOFARY
Regd. No.-6515/08

is discharged to the river.

Copy of the inspection report of the State Board is annexed herewith

and marked with letter “R1”.

06.That, four units, namely, M/s. Joy Maa Tara Hindu Hotel, M/s.
New Tara Maa Hindu Hotel, M/s. Ganapati Bhojnalaya and M/s.
Gupta Hotel were called for hearing by the State Board on
18.10.2022 and 16.11.2022.

Copy of the Record of Proceedings of the State Board are annexed

herewith and collectively marked with the letter “R2”.




07. That, the State Board vide Memo dated 24.08.2023 issued a closure
order with disconnection of electricily to M/s. Anna Hotel (Prop:

Mr. S. Sunder Tewar), as it was operaling in violation of the

environmenlal norms laid down by the State Board.
Copy of the direction of the State Board dated 24.08.2025 is annexed

herewith and marked with letter “R3”.

08.That, out of the total sixteen holels, one hotel, namely, Eating
House (earlier known as Ganapati Bhojanaloya) has preferred an
appeal before the Appellate Authority of the State Board. The said

appeal is pending before the said Appellate Authority.

09.That, the hotels/ eateries shall require permission from KolkataPPort

Trust for construction within port limits, i.e. within 45.7 metre of

High Water Mark at Spring Tide.

10. It is therefore respectfully prayed that Hon’ble Tribunal may pass

such order/orders as it deems fit and proper in the interest of justice.

Qpud iy

DEPONENT
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VERIFICATION

I, Sri Subrata Ghosh, son of Shri Biswanath Ghosh, aged about 59
years, by Religion - Hindu, by Occupation- Service, residing at
Narkelbagan, Gorosthan, Chinsurah, District-Hooghly, do hereby
solemnly declare and say as follows:-

1. That, I am the Chief Engineer, West Bengal Pollution Control
Board and I am well acquainted with the facts and
circumstances of the instant Original Application.

2. That, the statements made in paragraph 1 of this affidavit is
true to my knowledge and belief.

3. That, the statements made in paragraphs 2 to 9 of this affidavit
are my information derived from the records available in the
office of the State Board which I verily believe to be true and

the rest are my respectful submission before this Hon’ble

Tribunal.
AN

DEPONENT

Identified and Settled by me

Advocate 2olemnnly Affomed &
Declared Before Me

WBPCB : : Nn Mentific HV

SARBANI MIPTRA
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Report in the matter of Original Application No. 104/2023/EZ (IVir. Subhas Datta \/s The

State of West Bengal &Ors.) vide Hon’ble NGT order (Easterr Zone Bench, Kolkata ) daterd

05.09.2023,

In connecton with the above order of the Honble NGT. the area in the vicinity of Flawrah

Railway Station was inspected from 14.09.2023 to 16.09.2023 and on 26.09.2023

Observations:

o ‘The hotels/caterics are situated i the arcain front of the Railway Station Cornplex on
the bank of the river Hooghly.

e There are 16 nos. of Hotels/ cateries situated in the said area of which 03 nos
{Abhishek Hotel Restaurant. Sai Ganga Hindu Hotel and Jay Bijay Hindu Hotely have

obtained ‘Consent o Operate’ of WBPCB from DIC. Towrah under “Green”

category.

At '
1at mer

o During inspection, on enquiry with the unit representafite. it was learnt (f

hotels/ cateries have been operating in the said area since a long time
s As reported, the water requirement for cooking/ washing of vegetables etc. and
cleaning of utensils, domestic use of hotel statf and others is met from river Hooghly
or supply from Hooghly Nadi Jalapath Paribahan Samabay Samity (HNJPSS) and tac
waste water is directly discharged to river Hooghly without any treatment facility
Drinking water for customers of hotels/ cateries are procured in large jars from
outside as observed.

All the Hotels/ cateries carry out cooking and serving of food within their premises.

o
Cooking is done using either coal fired or LPG fired oven without any fumc
extraction/ exhaust system.

o Solid waste generated from the hotels/ eateries is disposed off through HMC
conservancy as reported. However some solid waste (mostly food waste and ash from
coal fired oven) was found to be dumped into the river.

e Hotcl run by Howrah Station Porters’ Welfare Association (earlier known as New

Tara Ma Hotel) is located at 4/3 Rishi Bankim Chandra Road, Howrah near Mother
Dairy/ ACP Office (North Division) was found opcrating with bamboo structure and

tin shed. Some of the hotels have encroached the river bank and constructed bamboo

structurcs.
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Around 25 nos. mobile cateries and temporary stalls with tarpaulin cover/ bie
umbrella cover were observed.

e The portion af land behind the Railway Mail Service is occupied by a mandir which
has a khatal and toilets which are constructed just beside the river. The discharge from

the Khatal and the septic tanks are directly being diseharged to the river.

e The Hooghly Nadi Jalapath Paribahan Samabay Samity (HNJPSS) has its office
building on the river bank and as informed by their representative the toilets are also
discharging to the river. There is one bio-toilet on one of the jetties.

° he arca around the hotels/ cateries and ghats are having an overall unhygienic
condition.

e During inspection, units reported that they have taken the hotel/ catery premise on
ent basis from Kolkata Port Trust.

e The ETP operated by the Railway Authority has a capacity of 7 MLD and on an

average the eftluent received is about 5.9 MLD as reported.
Remarks:

e Ms. Anna Hotel was found closed at the time of inspection and M/s. New Tara Maa
was operating.

e Kolkata Port Trust has been requested by the State Board to provide the list of units
located on the banks of River Hooghly within their jurisdiction.

e The entire solid waste from the area including that generated from the units should be
taken by the HMC conservancy department so that it is not dumped on the river bank.

o The appropriate authority should take nccessary suitable action against the
encroachments in the area adjoining the Howrah Railway Station and the ferry ghats.

e The waste water generated from the units should be directed to the ETP operated by
the Railway authority through a trunk scwer so . that no untreated effluent is

discharged to the river.
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"05 | Anna Hotel (earlier name
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Status of the Hotels/Eateries situated in front of Howrah Railway Station

address

Ganapati Bheojanaloya)
45, Rishi Bankim Chandra
Road. Howrah = 711101

Hotel of Smt. Sami Das
Infront of P.O. RIS,
Platform Inspector WRB
Division.

Howrah Station Porters
Welfare Association
(earlier name Maa Tara
Hotel)

475, Rishi Bankim Chandra

Road, Howrah = 711101

Gupta Hotel
4/5. Rishi Bankim Chandra
Road. Howrah — 711101

S.Sundar Tewar)
4/5, Rishi Bankim Chandra
Road. Howrah = 711101

31. | Unit name with owner and
-\:0' & .
Eating House (earlier name

| Status of Consent to Establish (CFE)
/ Consent to Operate (CFO)

L
CRL ' CFO: Could not produce during
inspection

CIL / CFO: Could not produce during
inspection

CFE / CFO: Could not produce during
inspection.

Status of “Effluent Treat ment Plant
(ETP)

"ETP: No

I Kitchen, washing of utensil & wash basin is
[ dircetly discharged to River Hooghly
|

[ ETP - No

Kitehen, washing of utensil & wash basin is
direetly discharged to River Hooghly

TP No

Kitchen, washing of utensil & wash basinis
dircetly discharged to River Hooghly

| CFE/ CFO: Could not produce during
inspection.

Durin

Howrah Station Porters
Welfare Association
(earlier name New Maa
Tara Hotel)

4/3. Rishi Bankim Chandra

| Road., Howrah— 711101

07 ]

i

Kishori Mohan Dutta &
Bros (Dutta Cabin)

473, Rishi Bankim Chandra
Road. PS — Golabari,
Howrah - 711101

(Trade Licence Holding No.

-02)

Abhishek Hotel Restaurant

4/3, Rishi Bankim Chandra
Road, Howrah — 711101

inspection.

TP : No
Kitchen. washing of utensil & wash basin 15
dircetly discharged to River Hooghly

R S e =T o N s
@ inspection the unit was closed as per closure order of WBPCB

CFE / CFO: Could not produce during ri’I‘P- No

directly discharged to River Hooghly

Kitchen. washing of utensil & wash basin is |

CFE 7 CFO: Obtined CFE of from DIC

Howrah but could not produce CFO

Howrah and valid upto 31.07.2026

"CFE / CFO : Obtained CFO from DIC,

ETP: No

% |

i
|

! Kitchen, washing of utensil & wash basin is
directly discharged to River Hooghly

ETP: No

directly discharged to River Hooghly

109

Islamia Hotel
4:3, Rishi Bankim Chandra
Road, Howrah - 711101

CFE . CFO: Obtained CFE of from DIC
Howrah but could not produce CFO

. | ETP: No s

Kitchen. washing of utensil & wash basin ts
directly discharged to River Hooghly

Kitchen, washing of utensil & wash basinis |
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NE Unit name with owner and | Status of Consent to Establish (CFLE) ; Status of Efffuent Treatment lant
No. ] address 1 / Consent to Operate (CFQ) (ETM ‘
10 Sai (,:mqn Hindu Hotel CEE CEFO - Obtamed CHO trom DIC, 11 No
! 1/783, Rishi Bankim Chandra | Howrah and valid upto 31012026 '
| Road. Howrah — 711101 CKitchen, washme of nrensil & wash basin s
‘ Fdirectly discharged to River Hooghly
{1 | Durga Mukesh Hindu CTT2/ CEFO: Obtamed CEL of from DIC, | BT No
f " Hotel Howtah but could not produce CHO {
Kitchen. washing ot atensil & wasl basin s

[ 1/7B, Rishi Bankim Chandra
\ | Road, Howrah = 711101 \ hrectly discharped to River Hooghly

, | s B [ R—
E 12 | Jay Bijay Hindu Hotel CFE o CHO
! 1/7B, Rishi Bankim Chandra | Howrah and vahd upto 3107

Road. Howrah = 711101 Katchen. wirshing of ntensil & wash basin s
! I duecetly discharged 1o River Hooghly

Obtained CHO from DIC, 11 No
L0260

80 Cl

13 ; Om Jay Ma Tara Tea &

i ! Tiffin Centre inspection. )

! | 1A, Rishi Bankim Chandra Kitchen, washing of utensil & wash basin s
5 | Road. Howrah — 711101 directly discharged to River Hooghly

CIL/ CUO: Could not produce during ETI: No

B/ CEO: Obtained CEE of from DIC, | 1'TP : No

| 147 Rajesh Tindu Hotel erg
I 1. Rishi Bankim Chandra Howrah but could not produce CFO ) )
Road, Howrah - 711101 Kitchen, washing ol utensil & wash hasin is
direetly diseharged to River Hooghly

: ‘crr “CTFO: Obtained CFE of from DIC, LITP No o

15 | Dilip Hindu Hotel

| 4/3. Rishi Bankim Chandra I Howral but could not procduce CFO . .
| Road. Howrah — 711101 | Kitehen., washing of utensil & wash basin 1y
? 1 Lll]LLl'y dischar; "ui 1o River H()o"lllv
6 | Roy;ﬂ—Rail Hos.l;i_lalily T T CFE/ CEO: Could not pmduu. during ETP: Yes
! on Railway Land inspection. . . ] )
During inspection the unit was under Unit proposes to discharge ellluent to a
common ETP with Howrah Railway

| commissioning stagc. e

N
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Mecmo No.  SL/WPB-2021/1-3980
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website www.whbpeh.gov.in. Tel No. (033) 2320
Dated: -2022

PUBLIC GRIEVANCE CLELL

'—'——'_ ‘Date: 18-10-2022 T

Complainant kx) Respondent (s)

Ankur Sharma , Mg Joy Maa lara Hindu Hotel
| (Also known as M < Howrah Station Porters Welfare
Assaciation)
[ime. 12:30 PM

RECORD OF PROCEEDINGS

Mr. Ankur Sharma. complainant, appeared in person. Nobody appeared on behalfl of the

respondent.
This is a complaint against an eatery allegedly causing environmental hazards in the
surrounding arca during their operations.

The complainant submitted that the eatery is [louting environmental norms.

Officials of Howrah Regional Office. WBPCB caused an inspection on 07/09/2022. The
inspection report reveals that the unit has not obtained consent to establish/consent to operate
of the State Board. Excerpts from the inspection report are given below:

“Qbservation:

>

The unit has obtained trade licence from HMC in the name of Mis. Hovrah Station Porters
Welfare Association for eating activities but operating in the nanie of M's Jay Mau Tara Hindu
Hotel.

This is an eatery, sitvated at the bank of river Hooghly ywhich is just opposite to Howrah
Raihway station. The unit is consiructed with tinfasbestos shed and brick structure. As informed
by Sri Asim Dutta, Manager of the wnit, the eating house is in existence for abour 6 vears.
Total nos. of seating capacity for eating purpose is about 40 ai a time. The unir possesses one
kitchen castern side of the unit. The kitchen has 02 nos. LPG-fired ovens and 03 nos coal-fired
ovens for cooking activities. None of the ovens have any fume collecrion hood except 01 no
exhaust fan & stack (chimney) for venting out the fumes (arising out of cooking activities in the
kitchen) into the armosphere. During inspection cooking activity was gaing on.

The unit has no ETP/fucilitics (0il & grease trap) for reatment of effluent from kitchenAvashing
of utensils activities and wash basin. Waste water is divectly discharged to Hooghly River. Unii
has 01 no bore well for withdrawing water for use in kitchenAwvashing of nutensils activities and
vash basin. No permission has been obrained from the concerned authority,

\Qzl

WEST BENGAL POLLUTION CONTROL BOARD

(Department of Environment, Government of West Bengal)
Vienat Square, Block Space-SIT

Sth Floor 1641, Maniktala Main Road. Kolkata — 00 (034

1042

e-mail: net whpeb-wha bangla.gov.in




» Solid wastes (food wastes & kitchen ywastes efe.) are disposed through HC conservancy.
Papers. plastics, plastic bottles tincluding 1) & glass hotles are sold out. as informed hy
unit personmiel,

Remarks/reconumendation:

~ The unit is operating withowt CFE & CFO of the State Bocard

F Unit should mstall ETP facilities (oil & grease traps for ireatment of effluent from
kitchensvashing of ntensils activities «and wash basin prior 1o discharge into adjacent river
Hooghly.

»  Unit should obtain permission from SWAID for 0] no hore well

> The wunit should use LG instead of codd fired oven as the area is nearby o Vicioria Memorial
Hall.

»  Unit may be directed (o compiv witl the provisions of the Plastic Weasre Management Rules,
2016 and its amendments.

Considering the overall scenario. the contents ol the inspection report and the submissions
of the complainant. we hereby note that M/s Joy Maa Tara Hindu Hotel ( run by Ms
Howrah Station Porters Welfare Association) is required to obtain consent (o operate of the
State Board but has to failed to do so. We are therefore not inclined to permit the unit to
run without obtaining consent to operate of the State Board. However, for the ends of justice
and fair play and as the unit is micro/small scale, we are not recommending regulatory
action and giving an opportunity to comply with the recommendations given in the above
inspection report within 31-12-2022. The compliance report shall contain supporting
photographs and shall be submitted within the same time frame.

We make it clear that the respondent unit shall maintain environmental norms strictly and
take all necessary measures so that the environment is not affected due to its activities in
any way. whatsoever.

The unit is also at liberty to approach the Howrah Regional Office of the State Board in
case of guidance required. if any.

The Commissioner, IHowrah  Municipal  Corporation and  the  Director.
State Water Investigation Directorate may be kept informed of this order passed by the State
Board today.

The Officer in Charge, Golabari Police Station is requested to oversee the compliance of
this order and also see that the respondent unit does not operate after 31/12/2022 without
obtaining consent to operate of the State Board, In case of any violation of this order, he
is at liberty to take necessary action in accordance with law.

Sd/- Sd/-
i ( Dr: D. Chakraborty ) ( B. Majumdar )
Sr. Scientist &Incharge. P.G. Cell Environmental Engineer
Sd/-
( M. Bandyopadhyay, WBIS )
Dist. Judge (Retd.)




Memo No. |93 )6 S1L,/WPI-2021/ 13980

Dated; 2.9 -10-2027

Y,

Copy forwarded 1o

1.

N

7.
8.
9
1

M/s Joy Maa Tara Hindu Hotel, 478, 1ishi- ankim € handra Road, Opposite Howrah
Railway Station. LSt Golabari, Dist: Howrah, s 71 101, West engal
Mr. Ankur Sharma, 13/3, Dr. PKL Banerjee Road, Dist Howral, Pin: 711101, West

Benpal.
The Commissioner, Howral Municipal Corporation, A, Mahatma Ciandhi Reond,

Howrah - 711101,
The Director, State Water Investipation Dircctorate. Nirmun Bhaban, 3rd Ploor, Salt

Luke City, Kolkata-91
The Oficer in Charge, Golabari M'olice Station, 97, D Abani Dutta [, Babudanga

Mali Panchghara, Howrah, West Bengal 71 1101,
The. General Manager, District Industries Centre, IHowrah,

Dist.: Howrah, Pin: 711101,
Chief Engineer (O & Ii Cell), WRPCH.
The Invironmental Engincer & In charge, Howrah Repional Office, WBPCE.

The P.A. to the Member-Sccretary, WBIECH.

24, Belilious Roud, 170, &

0. Guard Tile

CH\ gl

Environmental Engineer, P.G. Cell,
W. B. Pollution Control Board
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WEST BENGAL POLLUTION CONTROL BOARD

(Department of Environment, Government of West Bengal)

Viani Square, Block: Space-811
— o qiare, Block:Space-8T1
- S Floor, 16471, Mantkiala Main Road. Kolkata - 700 054

R\ |7 .
website: www.awvbpeb.goviin. Tel No. (033) 2320-0042
e-mail: net.wbpeb-whibangla.gov.in
Memo No. SL/WPB-2021/N-3981 Dated:- 2022

PUBLIC GRIEVANCE CELL

Complainanl‘(_ﬁm '__i'{c.é’p}un(ic'nt'(qﬂ)w

Ankur Sharma
[ (Run by Howrah Station Porters Welfare Association)

M/s New Tara Maa IHindu Hotel

S| SR —— —_—

Date: 18-10-2022 1 “lime: 1:00 PM.

RECORD OF PROCEEDINGS

Mr. Ankur Sharma. complainant, appeared in person. Nobody appearcd on behall” of the
respondent.

This is a complaint against an eatery allegedly causing environmental hazards in the
surrounding area during their operations.

The complainant submitted that the eatery is flouting environmental norms.

Officials of Howrah Regional Office. WBPCB caused an inspection on 07/09/2022. The
inspection report reveals that the unit has not obtained consent to establish/conscnt to operate
of the State Board. Excerpts from the inspection report are given below:

“ Observation:

The unit has obtained trade license from HMC in the name of Mis Howrah Station Porters
Welfare Associution for eating activities but operating under ncne of M’s Nev Tara Maa Hindu
Hotel. This hotel has two portion and each portion has 24 nos. seating capacity.

This is an eatery, situated at the bank of river I{ooghly which is just opposite 1o Howrah raibvay
station. The unit is constructed with tinusbesios shed and brick structure. As informed by
Qasim Ali, Manager of the unit. the eating house is in existence for ubout 6 years.

Total nos. of seating capacity for eating purpose is about 2X 24~48 nos. at u time. The unit
possesses one kitchen for both portions. the kitchen has 04 nos. LPG fired ovens and 02 nos,
coal-fired ovens for cooking activities. None of the ovens have any finme collection hood except
01 no exhaust fun & stack (chimney) for venting out the fumes (arising out of cooking activities
in the kitchen) into the atmosphere. During inspection, cooking activity was going on.

The unit has no ETP/facilities (oil & grease trap) for treatment of effluent from kitchen/vashing
of utensils activities and wash basin. Waste water is directly discharged to Hooghly River. Unit

has 01 no bore well for withdrawing water for use in kitchenAvashing of utensils activities and
wash basin. No permission has been obrained from the concerned anthority.

Solid wastes (food wastes J& Kitchen wastes etc.) are disposed through HMC conservancy.

Papers, plastics, plastic bottle (including PET) & glass boitles are sold ont. as informed by unit

personnel,
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Remarks/recommendation:

7 Theamitis operating swithout CFE & CFO of the State Board,

7 Unit should install ETP facilities 10l & grease trapy for preatmeni of cffluent from
kitchen~wvashing of wtensids aciivities andd wash basin priov o diseharge o adjacent river
Hooghly.

#Unit should obtain permisston from SIVID for 01 no hore swell

= The wnit should wuse LPG tistcead of coal frred oven as the aveca is neear 1o Victoria Memorial
Hall.

F  Unit may be directed 1o complvwitl the provisions of the Plastre Waste Maiagement Rules,
2016 and ity amendmenis,

Considering the overall scenario. the contents of the inspection report and the submissions
of the complainant. we hereby note that M4 New Tara Maa Hindu Hotel ( ran by M/s
Howrah Station Porters Welfare Association) is required o obtain consent 1o operare of
the State Board but has 1o failed to do so. We are therefore not inclined to permit the unit
to run without obtaining consent o operate ol the State Board. [However. for the ends of
justice and fair play and as the unit is micro/small scale. we are not recommending
regulatory action and giving an opportunity to comply with the recommendations given in
the above inspection report within 31-12-2022. The compliance report shall contain
supporting photographs and shall be submitted within the same time frame.

We make 1t clear that the respondent unit shall maintain environmental norms strictly and
take all necessary measures so that the environment is not affected due to its activities in
any way. whatsoever.

The unit is also at liberty to approach the Howrah Regional Office of the State Board in
case of guidance required. if any.

The Commissioner.  Howrah  Municipal  Corporation and  the  Director.
State Water Investigation Directorate may be kept informed of this order passed by the State
Board today.

The Officer in Charge. Golabari Police Station is requested to oversee the compliance of
this order and also see that the respondent unit dees nor operate after 31/12/2022 without
obtaining consent to operate of the State Board. In case of any violation of this order. he
is at liberty to take necessary action in accordance with law,

Sd/- Sd/-
( Dr. D. Chakraborty ) ( B. Majumdar )
Sr. Scientist &Incharge. P.G. Cell Environmental Engineer
Sd/-

( M. Bandyopadhyay. WBJS )
Dist. Judge (Retd.)

SARBANA MITRA

ROTARY
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iion). 33 Rishi imC l s -
ts 'V ' . 473, Rishi Bankim Chandra Road. € ypposite Howrah Railway Stwation. P.S:
Golabari. Dist: Howrah. Pin: 711101, West Bengal
M Ankur Shamma, i

133, Ur. P. K. Banenee Road. Dist: Howrzh, Pin: 711101, West
Bengal.

The Commissioner. Howrah Municipal Corporation. 4. Mahatma Gandhi Road.
Howrah - 711101.

The Director. State Water Investigation Directorate. Nirman Bhaban. 3rd Floor. Salt
Lake Citv. Kolkata-91

The Qfiicer in Charge. Golabari Police Station. 97. Dr Abani Dutiz Rd. Babudanga.
Mali Panchehara, Howrah, West Bengal 711101,

The. General Manager. District Industries Centre. Howrah. 24. Belilious Rozd. P.O. &
Dist.: Howrah. Pin: 711101.

Chief Engineer (O & E Cell). WBPCB.

The Environmental Engineer & In charge. Howrah Regional Office. WBPCB.

The PA\. to the Member-Secretary. WBPCB.

0. Guard File

Em’ironmemaf dngineer. P.G. Cell.
W. B. Pollution Control Board
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WEST BENGAL POLLUTION CONTROL BOARD

—ESTBENGAL (Department of Environment, Government of West Bengal)
Mani Square, Block/Space SIT

- @ el o
R Sth I'loor, 164/1, Maniktala Main Road, Kolkata — 700 051
website: www.wbpeb.gov.in, Tel No. (033) 2320-0042
c-mail: IllflA\‘Vhpc‘}%LVh(fINﬁlll'lglIl.EOV.il\
Memo No.  5L/WPB-2021/G-3769 Dated: -2022

PUBLIC GRIEVANCE CELL

~ Complainant (s) Respondent (5)

T o -AM_/.'\'(—IIII]:I[)JU l’;}i()inz:luyu
Prop: Sachin _lurif;’\fvglw_
) A “Time: 11:45 PM.

Ankur Sharma

Date: 18-10-2022

i I it

RECORD OF PROCE EDINGS

Mr. Ankur Sharma, complainant, appeared in person. Nobody appeared on behalf of the

respondent.
This is a complaint against an catery allegedly causing environmental hazards in the
surrounding arca during their operations.

The complainant submitted that the eatery is flouting cnvironmental norms.

WBPCB causcd an inspection on 07/09/2022. The

Officials of Howrah Regional Office,
not obtained consent 10 establish/consent to operate

inspection report reveals that the unit has
of the State Board. Excerpts from the inspection report are given below:

“Qbservation:

> This is an eatery, situated at the bank of river Hooghly which is just opposite to Howrah raibvay
station. The unit is situated at ground floor of a (G+1) structure. As informed by Sri Sachin
Jaiswal, proprietor of the unil, that the eating house is in existence about 5 years and presently
the eating house is being operated in the name of M/s Eating House for eateries purpose.

> Total nos. of seating capacity for eating purpose Is about 24 at a time. The unit possesses one

kitchen on the ground floor. The kitchen has 02 nos. LPG-fired ovens and 01 no coal-fired oven

for cooking activities. Nonc of the ovens have any fume collection hood & stack fchimney) for

venting ouf the fumes (arising ouf of cooking activities in the kitchen) into the atmosphere.

During inspection cooking activity was going on.

5 The unit has no ETP/facilities (oil & grease trap) for treatment of eff! uent from kitchen/washing
of wtensils activities and wash basin. Waste water is directly discharged to Hooghly River. Unit
has 01 no bore well for withdrawing water for using in kitchen/washing of wtensils activities
and wash basin. No permission has been obtained from the concerned authority.

»  Solid wastes (food wastes & kitchen wastes eic) are disposed through HMC conservancy.
Papers, plastics, plastic botiles (including PET) & glass bottles are sold out, as informed by

unit personnel,




Re
\

90

o

marks/recommendaﬁon'

> The unit )
IS Operating yi
S 3 withont CF
> Unit sho ; > HCFE & CFO of 11
wld install BT of the State Board.
v A P/ TP T . &
Altc!mn/wn‘\-l,,-”g of u tami}{ n“”" s (0il & grease trap) for treatment of effluent from
Hoogh 0 M activities and wash basin prior to discharge into adjacent river
» Unity
shot i o
»>  The unit gl{ainil;t;”" permission from SWID for 01 no bore well
dd use LPG ; - . o
Hall. rinstead of coal fired oven as the area is near to Victoria Memorial
‘;»

. ,
Unit may be dirceted to comply w

ith the provisions of the Plastic Waste Management Rul.
: sion: L L es
2016 and its amendments.” 4 1 " ,

Consideri ‘er i “the i I

e n{\g the overall scenario, the contents of the inspection report and the submissions of

i mp amant, we h‘creby note that M5 Ganapati Bliojralaya (presently known as M/s
ating House) is required 1o obtain

4 consent to operate of the State Board but has to failed to
0 so. We are therefore not inclined to permit the unit to run without obtaining consent to

operate of the State Board. However, for the ends of justice and fair play and as the unit is
micro/small scale, we are not recommending regulatory action and giving an opportunity to
comply with the recommendations given in the above inspection report within 31-12-2022. The
compliance report shall contain supporting photographs and shall be submitted within the same
time frame.

We make it clear that the respondent unit shall maintain environmental norms strictly and take
all necessary measures so that the environment is not affected due to its activities in any way,
whatsoever.

The unit is also at liberty to approach the Howrah Regional Office of the State Board in case
of guidance required, if any.

The  Commissioner, = Howrah  Municipal Corporation and  the

Director,
State Water Investigation Directorate may be kept informed of this order passed by the State
Board today.

The Officer in Charge, Golabari Police Station is requested to oversee the compliance of this

order and also see that the respondent unit does not operate after 31/12/2022 without obtaining

consent to operate of the State Board. In case of any violation of this order. he is at liberty to
take necessary action in accordance with law.

Sd/- Sd/-
( Dr. D. Chakraborty ) ( B. Majumdar)
Sr. Scientist &Incharge, P.G. Cell

Environmental Engineer
Sd/-
( M. Bandyopadhyay, WBIJS )
Dist. Judge (Retd.)
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emo No. 30 . SL/WPB-2021/ G-3769 Dated: 01 -11-2022
Copy forwarded lo:-c i b)
1.

M/s Ganapati Bhojnalaya (presently known as M/s Fating House). Prop: Sachin Jaiswal

4/5, Rishi Bankim Chandra Road. Opposite TTowrah Railway Station, P.S: Golabari, Dist
Howrah. Pin: 711101, West Bengal.

2. Mr. Ankur Sharma, 13/3, Dr. P. K. Banerjee Road, Dist.: [Towrah, Pin: 711101, West
Bengal.
3. The Commissioner. Howrah Municipal Corporation, 4, Mahatma Gandhi Road., Howrah
- 711101,
4. The Director. State Water Investigation Dircctorate, Nirman Bhaban, 3rd Floor, Salt I.ake
City. Kolkata-91
5. The Officer in Charge. Golabari Police Station, 97, Dr Abani Dutta Rd, Babudanga. Mali
Panchghara, Howrah. West Bengal 711101.
6. The, General Manager, District Industries Centre, Howrah. 24, Belilious Road. P.O. &
Dist.: Howrah, Pin: 711101.
7. Chief Engineer (O & E Cell), WBPCB.
8. The Environmental Engineer & In charge. [lowrah Regional Office, WBPCB.
9. The P.A. to the Member-Secretary, WBPCB.
10. Guard File

A

Enviromnen:ﬂEnginecr. P.G. Ccll,
W. B. Pollution Control Board
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PS % _-—— A WEST BENGAL POLLUTION CONTROL BOARD
_WEST BENGAL (Department of Environment, Government of West Bengal)
SC- L4 Vani Square. Block Space-S17
A1/ 4 8" Floor, 1641, Maniktala Main Road Kotkata - 00 054
website: www.whpceb.gov.in, Tel No. (033) 2320-0042

e-mail: net.wbpeb-wh@bangla.gov.in

Memo No.  SL/WPB-2021/G-3982 Dated: -2022

PUBLIC GRIEVANCE CELL

o - R}-.«pundenl (s) . ]

Conlplain:;h‘t“(s)
T M/s Gupta Hotel |
T |

Ankur Sharma
= [ime: 1:00 PM.

Date: 16-11-2022 -

RECORD OF PROCEEDINGS
Mr. Ankur Sharma, complainant, appeared in person. Mr Kanhaiya Lal Gupta appeared on
behalf of the respondent.

This is a complaint against an eatery allegedly causing environmental hazards in the
surrounding area during their operations.

The complainant submitted that the eatery is flouting environmental norms.

The respondent submitted a copy of trade license of the Howrah Municipal Corporation for the
ablish/consent to operate of the State

vear 2022-23. He further submitted that consent to est

Board is yet to be obtained.

Officials of Howrah Regional Office, WBPCB caused an inspeclio
from the inspection report are given below:

n on 07/09/2022. Excerpts

Qbservation:
> This is air eatery, situated at the bank of river Hooghly whiclt is just opposite (o Howrah raibyay
estos shed and brick strueture. As informed hy Sri

eating house is in existence for about 6 years.

starion. The unit is constructed with tin/asb
The wnit has 01 no

Kanhaivalal Gupte, Proprietor of the unit that the

Total nos. of seating capacity for eating purpose s abour 30 at a time.

kitchen at northern side of eating house. The kitchen has 02 no LPG-fired ovens and 01 no
lone of the ovens have any fume collection hood excepr

coal-fired oven for cooking cctivities. N
02 nos. exhaust fan & stack (chimmney) for venting out the fumes (arising out of cooking activities

in the kitchen) into the atmosphere. During ispection cooking activity was going on.

The wnit has no ETP/facilities (0il & grease trap) for ireatment of effluent firom kitchenAvashing
of utensils activities and wash basin. Wausite water is directly discharged to Hooghly River. 01
1o bore well was found adjacent 10 Ms Anna Hotel. As stated they take water from it for regular

use in kitchen/washing of utensils activities and wash basin. No permission has been obtained

Sfrom the concerned authority.




7 Solid wasies (food wasies ;
( es & Kitchen wastes eic ) are disposed through HMC conservancy

2} » *

apels. pl . ; .

Pay plastic botrles ine luding PET) & olass hottles are sold ot s informed by wnit
persannel

Remarks/recommendation:

The i i 1)/;1,,.”“-“‘,“, it ( FE & CFO of the State Board

7 Unit shoudd install ETE focilitics 1oil & @rease trap, for treatment of effliont from
kitchen washing of wensils activities amd wash Fasin pricir 1o disclergze inre liacenl river
Hen ).L'/lf‘l‘

7 Uit showld obiciin permission frone SWID for 04 no bore seell

~ The amit should use 116G insicad of coal fired oven as the area is nearby to Ficioria Venrial

Hall
= Unir may he directed o comphy with the provisions af the Meastic Wast

s Veneasre i Rules

2006 and 1 cmerndment s

Considering the overall seenanio. the contents of the inspection report and the submissions ol

the complainant and respondent. we hereby note that M/ Gupta [otel 15 1eq
consent 1o operate of the State Board but has to Jailed to do so. We are therclore
10 permit the unit to run without obtaining consent to operate of the State Board. [lowever. for
the ends of justice and fair play and as the unit is micro small scale.
regulatory action and giving an opportunity 1o comply with the environmenta i
mentioned in the recommendations given i the above inspection report within I'[”,"‘ J,‘f’.
The compliance report shall contain supporting photographs and shall be submitted within the
same time frame.

uired (o obtain

not inclined

we are not recommending
ntal norms as

1 { 4 \' i
in environmental norms strictly and take

We make it clear that the respondent unit shall mainta . s strict ik
alfected duc to its activities i any waz.

all necessary measures so that the environment is not
whatsoever,

The unit is also at [iberty to approach the Tlowrah Regional Office of the State Board in case
of guidance required, if any.

The  Commissioner, Howrah  Municipal Corporation and the Director.
State Water Investigation Directorate may be kept informed of this order passed by the State

Board today.

The Officer in Charge. Golabari Police Station is requested to oversce the compliance ol this
order and also sec that the respondent unit does not operate after 31/01/2023 without obtaining
consent to operate of the State Board, In casc of any violation ol this order. he is at liberty to
take necessary action in accordance with law.

Sd/- Sd/-
( Dr. D. Chakraborty ) ( B. Majumdar )
Sr. Scientist & Incharge. P.G. Cell Environmental Engincer
Sd/-

( A. Goswami )
Senior Law Officer
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o NO. . SLAWP N -
Memo {L’ ! {E\ ’ —5116 WPB-2021/G-3982 Dated: 223 -11-2022
.;;}' Com lorwarded to:-

1. -\)1 ‘ (t“l‘m ”\Ncl. 4/5. Rishi Bankim Chandra Road. Opposite Howrah Railway Station,
P.S: Golabart, Dist: Howrah, Pin: 711101, West Bengal.

2. M Ankur Sharmac 13/3, Dr. PO KL Banetjee Ruml.‘r)iql - Towrah. Pin: 711101, West
Bengal.

3. The Commissioner. Howrah Municipal Corporation. 4. Mahatma Gandhi Road,
Howrah = 711101,

3. The Director. State Water Investigation Directorate. Nirman Bhaban. 3rd Floor, Salt
Lake City. Kolkata-91

5. The Olticer in Charge. Golabari Police Sation. 97. Dr Abani Dutta Rd. Babudanga.
Mali Panchehara, Howrah, West Bengal 711101,

6. The. General Manager, District Industries Centre. Ilowrah. 24. Belilious Road. P.O. &
Dist.: Howrah, Pin: 711101,

7. Chiel Fngineer (O & E Cell. WBPCB.

Q. The Em ironmental Engineer & In charge. Howrah Regional Office. WBPCB-

9. The P.A. to the Member-Sceretary. WBPCB.

10 Guard File

Environme tal Engincer. P.G. Cell.

W. B. Polluum; Control Board
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- ,_(-on:mllnltﬂtion
f ,"’,‘,'s"r,-.(r poard — o
chould DO MESTBNGH  (Depai e I'BENGAL POLLUTION cox-
‘ n(l(lr:;sst‘(ll)\\'tﬂll ———— lent of Envivonment (‘m'NAnm( t l;_fi‘f)L BOARD
ymber Date and S — G ‘Nt of West
'f‘f Q“DJCN' ‘n.' S Floor 16 VI Mamkral, A Squore, ”/”""’5\})2::'1-?;"7{
v \V/ website: wiw ala Man Road, Kolkata - 700 054
w.avbpeb.govan, Tel No (013) 1190, 0. ,"
) - . ety 2320- 0012
Memo No _‘ Tq - ]) NJE v —— e-mayl: net "-')['Ch-\\.'b/,, bangla )
(l/l.”/()?/]_()z” a gov.in
1L Date: {¢, / 02/ 2023

The Officer In-charge
Golabari Police Sl:lli();l
97 Abani Dutta Road ,
Howrah- 711101, .

Sub: C ai :
Sub: Complaint regarding creati
¢ 112 it OVOT :
entery tiumed as M/Es o j?itll;)il{;n': Ofsu\ullc nuisance and health hazards due to the operation of an
lHowrah Ratlsar ﬂl'm’ml 1;5‘ (A.lL at -1(5. f.{tsln Bankim Chandra Road, Near Jetty No. 2, Opposite to
Y Station, PS- Golabari. District- Howrah, West Bengal. Pin- 711101,

Sir,

E:‘\Callodslfizp::':asgé:1“:111;;:);\,’]::]2?5‘:11,:22lq(;:)énlild::;l :.",C_ej‘,"ded by the State Bo’ar‘d from Mr. Ankur Shf;m%
M/s Giista Hotel b a 1 hazards duc to th.e opcranonrof an eatery nar‘n-“ as
‘Oupta Hotel at 4/5, Rishi Bankim Chandra Road. Near Jetty No. 2. Opposite to Howrah Railway
Sm“})“» PS- Golabari, District- Howrah, West Bengal, Pin- 71 1101. In this regard, please note that a
hearing was previously held in the State Board on this issue on 16/11/2022, a copy of the “"Record of
Proceedings™ {Ankur Sharma vs M/s Gupta Hotel} of which is enclosed.

In view of the above, you are requested to see that “M/s Gupta Hotel” does not operate after 31-
01-2023 without obtaining consent to operate of the State Board.

In case of any non-compliance, you are at liberty (o take appropriate action in accordance with law
with an intimation to the State Board and to the complainant.
Yours faithfully.

Sr. Sciep#st& In-charge.
Enclo: As stated. Pubtic Grievance Cell
Memo No L"{C\ _  PG/LD/03/2020 Date: \ ¢ / 02/ 2025

Sl
Copy forwarded forcmfor tion to:
1. Mr. Ankur Sharma, <Email- adv.ankursharma9@gmail.com>.
2. The Environmental Engineer & In-Charge, Howrah Regional Office. WBPCB.

=T |
A e
Sr. Scientine’&’In-charge. ‘

Public"Grievance Cell
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e E AL POLLUTION R
b ‘-" N : /l.l?\: |rln\\‘vlnl of Environment, Goser C(:\ l:l‘(,“' BOARD
“', \ Siesivis for & 0 i e £ \.w ent of West Bergal)
E e Nenen olkata - 700 106, Ph. 2335.9088 o ‘_kl v [l Bidhamagar
t el 31359088 8861 7428, Fax - 2335-2813
Memo No. L0l -SLAVPB-202 ebuite. wan whpcb govin. L 4% whpeb-
3l 2021/A-1568 wh'a bangla gov.an
Date: 2 L /082023

CLOSURE S, Wk
ORDER WITH DISCONNLC 10N OF FIECTRICITY

\\“FRF AS. Ns I N [N calc

- - b B | ‘/. .\“t‘“ P

P. I~ i» i g i']‘ ‘l‘\‘:“ti’l:‘ll‘l' “": x.". --, . "n(l(" ]l“\ nr '!'."'A'V*\ V“ or Fof (I t

4“:,‘.!:-‘ {l;‘ “‘ill:l.‘\—” (“ “l Load, Near Jetty No, 2, npposite b “m'!, ) ‘l“d
owrah. Pin-’ STt s an ealcs . npposite too Iowrah Failway Stration, .S

Golabar Dis \ { atery

Gharma.13/3. Or P.K
ollution Control
p G Cell of the

AND WHEREAS, |
IEREAS. in connection with the complaint Jodged by Sri An
it lodped DY r Ankur

Banerjee Road, Dist-How rah. Pim-71110
. 1 the unit was inspected by the West fiengal P
inls on 07.09 ()22 Subsed! ently

:1;3‘(;:::(}&;3:1:\;2?; 1"‘1‘!¢:f'n‘d 10 as the State Boardy oflic

and the 0|T|C\‘lr in.\ ] Or:t 'ﬁaumt f‘" 16.11.2022. Accordingly. Record of Pros ccding (ROP) was issued

charge. \ll"ﬂl‘[\” Polce station is l\‘(]IIL'\!L'(l lo oversee th m!:L;*!, ince ol thivs order and
~nt 10 Operate of the

also see the resp :

S onded u > or 2 e

State Board. : nit does not operate after 31.01.2025 W (thout obtaining Consc

AND W AS. i

Lll;it - 0‘;‘3?5.2& further complant leter was received by the Grate Board through M yil against the
102.2023. Accordingly. the State Board also issucd a letter 1@ officer 1n-charge: Golabari Palce

Station 7.02.2023
on 16.02.2023 to oversee the above mentioned compliance

{ the umt was again m\puch_d by the State Board

nade during inspection

AND WHEREAS, in connection with the complain

official on 14.06.2023. The following observations were?
o Howrah rarfway

» This is an catery, situated at the bank of river Hooghly ™ hich is just opposie f
station. The unit is situated beside the Jetty ne 2 and adjacent 1o underpass and having common
roof. As informed by Sri S. Sundar Tewar. proprietor of the unit that the eating house 1S in

existence about 06 years.
s 0l no kitchen

purpose is about 18 ata Lime. The unit ha

02 no 1.PG-fired ovens for cocking
& stack (chimney) for venting out
here. Durinz inspection

» Total nos, of seating capacity for cating
at eastern side of eating house. The kitchen has only
activities. LPG fired ovens have not any fume collection hoed

the fumes (arising out of cooking activities in the Kitchen) int© the atmosp

cooking activity was not going on-

for treatment of effluent from kitchen;\\ashing
es and wash basin. Waste water is directly discharged 10 Hooghly River. The
for kitchen activities, washing of utensils and Jrinking purpese from Hooghly

ay Samity Limited as informed during inspection

» The unit has no ETP/facililies (oil & greasc trap)

of utensils activiti
unit is taking water
Nadi Jalapath Paribahan Samab
wastes & Kkitchen wastes elc.) are disposed through

LIMC conservancy-
bottles (iﬂcluding PET) & glass bottles are sold out. T!

» Solid wastes (food
Papers, plastics, plastic a5 informed bY unit

personneL
evance Cell of

20.07.2023 at the Public Gri

AND WHEREAS, the unit was again called for a hearing on

page 1 of 3




the State Boarq for the
Sharma, complainant,
M/s Anna 1ote). The
the State Bouarg ROP
valid trade license af'y)

On-compliances of eny
appeared in persop. M

ironmental norms as mentioned above. Mr. Ankur
complainant g

ated 1| S. Kumar Tewar, representative. appeared on behalf of
Sed that the respondent unit does not follow any direction given by

d.l[L‘d 16 1172005 . ) ;
w Jocal Il N .)‘" esentative of the respondent unit failed to submit any
abauthority and consent 1o operate of the State Board.

NOW THEREFORE . i

P Riql:ili;.{l'llu()m:. considering the above, M/ Anna Hotel, Prop: Mr. $. Sunder Tewar located

(;;i.‘b.; i I)..\.n Kim h:m(l.x'n Road, Neay detty No. 2, apposite to Howrah Railway Station, P.S.-
Abary, Dist-Howrah, Pin-711101 js hereby elosed by the State Board with immediate effect.

The eleetricity connceetion of the

The repr

unitis ardered to be disconnected forthwith.

The Vice President (Distribution and Service), CESC Lid. is requested to take necessary steps for
disconnection of electricity of the al

ove mentioned unit immediately.

) ‘ . - i ice Station is

The closure order will ke immediate effect and the Officer-in-Charge, (?olnhnrl mpolliax:ce report to
& - i e

directed to execute the closure order against the aforementioned unit and submit the comp

the State Board within seven (07) davs from the receipt of this order.

i i i i d the Vice President
This direction has been issued to the ()fﬁccr-|n-CImrgg' Golabari Pohc; ,Slt?((;:.:;l:;niu[igh Jice Fresiden
(Distribution and Service), CESC Ltd. in conformity with the order of the g
dated 21/08/1998 and 28/04/1999 respectively.

H ¥ CB is requested to take
The Environmental Engincer & In-charge, [Towrah Reglo'nal Ofﬁc;, \‘;/dB;SO e th?: it involving
necessary steps for proper exccution ol the closure order against the unit a1
the local police station and the Nodal Police Officer.

- rovisi ion 33A of Water
This direction is issued in excrcise of the powers coq[errccl under Fhe pr?.\lbxgnogf‘;s(??x::rol ra
(Prevention & Control of Pollution) Act, 1974, Scction 31A of Air (Preven opiatior batne Ropraved by
Act, 1981, the Environment (Protection) Act. 1986 and Rules made thereunder g 3
the Competent Authority.

By Order,

Y
¥

el
Chief Engineer
Operation & Exccution Cell
West Bengal Pollution Control Board

Memo NoA\QIHQjSL/WPB-ZOZ 1/A-3568 Date: 2.5 /08/2023

Copy forwarded for information and necessary action 1o:

. M/s Anna Hotel .Prop: Mr. S. Sunder Tewar , 4/5, Rishi Bankim Chandra Road. Near Jetty No.
2, opposite to Howrah Railway Station. P.S.-Golabari, Dist.-Howrah, Pin-711101.

2. OSD. to the Hon'ble MIC, Dept. of Enviromment, Govt. of W.B. Prani Sampad Bhavan. 5*
Floor, LB-2. Sector-111, Bidhannagar, Kolkata-700106

3.

P.S. 1o the Principal Secretary. Dept. of Environment, Govt, of W.B.. Prani Sampad Bhavan,
5" Floor. LB-2, Sector-11l, Bidhannagar, Kolkata-700106

4. The Vice President (Distribution and Service),

CESC Ltd., CESC House, Chowringhee Square,
Kolkata-700001
5. The Commissianer of Police, Howrah Police Commissionerate, 28 No. Nityadhyan Mukherjee
Road, Howrab-711101.
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/28/

N o] iof Pnei
e ¢ 6. The Chicf Engincer, Planning & EIM Cell, WBPCB,

! 7. The Senior Law Officer, WBPCB,
8. The Senior Scientist & In-Charge, P.G. Cell. WBPCB.
9. The Environmental Engincerd& In-Charge, Howrah Regional Offic
10.  The Officer-in-Charge, Golabari Police Station, 97. Dr Abani
Panchghara, Howrah, Pin- 71110]
11. T.A.to the Member Secretary, WBPCB.
12, P.A.to the Chairman, WBPCB
13. Technical Cell. WBPCB for updating the website.
14.  Environment Ofticer- Communication, WBPCB
15. Guard file of O & E Cell.

e, WBPCH

Dutta Rd. Babudanga. Mali

for circulation through [Toat file
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 104/2023/EZ

SUBHAS DATTA

........ APPLICANT(S)

........ RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 07

i.e. THE WEST BENGAL POLLUTION CONTROL
BOARD.

PRITHWISH KUMAR BASU
ADVOCATE
HIGH COURT AT CALCUTTA



